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To,
The Director,
State Forensic Science Laboratory,
Via — N. V.V (Newri Vikas Vidhalaya),
" P.O-Hotwar, Near —~ Birsa Munda Kendriya Kara,
Pin - 835217, -~ |
Tel.; 0651 2270016, Fax — 0651 ~ 2270095.

FORWARDING NOTE

In all cases where DNA Finger printing examination of any biological material is
required, a copy of this form duly filled, should accompany the material objects.

l Court / Police Station; - CR/FILR No. :
i Distriet: : Under Section:
State: - . Date:

Nature of Crime
Attach separate sheets covering nature, history and any relevant details, if required .

............................................................................................

____________________________________________________________________________________________________________
____________________________________________________________________________________________________________

............................................................................................................

List of Exhibits sent for DNA Fingerprinting Analysis
Attach separate sheets, if required.

'§INo. | Exhibit Mo. | Deseription of Exhibits Source of Exhibit | Remarks

01

02.

g
.

04.

05.

06.
07.
(3.

~Purpose of Examination
Attach separale sheets, if required.
DNA Fingerprinting analysis is required for establishing ............................... .. ;

P T T L L I e T T A B e R N R I I I R e B B R e S P

............................................................................................................

-. Rank and Signature of the Investigating Officer




16/02/17 04:35AM HPFAX Page 4

- CERTIFICATD OF AUTHORITY

Cemﬁed ihat the Director, _Staie Porensm Sc1ence Laboratory, Jharkhand Rénch': '

is authorized to examme the exhxbits( ) Samp!e(s) forwarded fo him for examination in

connection  with CRI FIR No.: of Pohce Station / Judicial
CHEE s vaswiws svaas bosinatn ..... , District , Under Secmon
TR 40 . St ., W08 O A oo siisariy Dated s and

if necessary to take them -to pleces or rcmow pomon or consume 1t fer the purpose of

DNA Fingerprinting analy51s ;; 
Date:
Place:

‘ S:gnature & Desxgnatmn
of forwarding authonty
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IDENTIFICATION FORM FOR DNA PROFILING

- DNA DIVISION
State I‘orensm Scnence Laboratory,

Via=N.V.V (Newri Vikas Vidhalaya), © . 4

P.O-Hotwar, Near - Blrsa Munda Kcndrlya'Kara
Pm 835217 i
. 0651 2270016 Fax 0651 ~22?GO95

Name: e el i i S S

Féther‘s/I_—hﬁs}ﬁlaﬁd_é-i:s'/é{_lrz_i}d_igﬁ;‘S‘:N"_i}“éi' e S e %

Address with Pl Codes 7 =+ Vaieisiaheens

_.'ReCGm Passport Size
"Photograph of the

doner

Disirici':
C.R/FLR NoJ -

Under Section:

Seal Impression - S ‘ A S

Medical Officer

.............................

Description of Samplis.iiiit i 0 F il

Forwarded by Police Stja;tion:: - cvaierate

of E o devbasbasiinevavitet v it ovsHOS pital
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A iide s Sample.im’was collected in the presence
of followmg w1tﬂess.j_'. o 5 : _

(Please Spemf'y sample) i

01: - - NAMS i foariimintiduan dhidondsn S 4 Bignatur s il d s,
1730 S s A S BRI T R R

Declaration by the Doner/Guardian; -~

declare that the blood given to State Forensio Science Labor&tory, Jharkhand, Ranchi for
DNA Fingerprinting is of mme/of my t}uld I/ He /She did not recewe blood transfusion

within | astﬂmemonths j Fesm, o g el R W

 Siguature or thumb inipression of douer
Note for Medlcal Officer. : 2

Medical Ofﬁcer should collect 3.0.ml of fresh blood' 1mmediately spread out the
whole blood on sterile gauze and dry the’ blood staine ] ad
blood stained gauze in & clean paper envelope labeled-with necessary 1nformat10n seal
and send as soon as poss'b the. laboratory-along ‘mth dull ﬂllcd=1d ification form,




